Annexure-3

Name of the corporate debtor: Damara Gold Private Limited ; Date of commencement of CIRP: 08/12/2025; List of creditors as on: 30/12/2025
List of secured financial creditors (other than financial creditors belonging to any class of creditors)

(Amountin INR)

Details of claim received Details of claim admitted
Amount of any
Amount Amount
Amount mutual . )
. . of claim of claim Remarks
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set-0
Admitted on provisional basis,
Punjab National Bank 15-Dec-25 495,704,425.06 495,704,425.06 | Secured 495,704,425.06 - No 72.36% - - - - |claimant intimated on
30.12.2025
Admitted on provisional basis,
Bank of Maharashtra 18-Dec-25 189,304,196.00 189,304,196.00 | Secured 189,304,196.00 - No 27.64% - - - - |claimant intimated on
30.12.2025
Total 685,008,621.06 685,008,621.06 685,008,621.06 - - - -




